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MR. DEPUTY-SPEAKER : The Housc
stands adjourncd to meet at 2-15 P.M.

13.15 hrs.

The Lok Sabha then adjourned for Lunch
till fifteen minutes past -Fourteen of the
clock.

The Lok Sabha re-assembled after Lunch
at eighteen minutes past Fourteen of the
Clock.

[MR. DEPUTY-SPEAKER in the Chair]

LIFE INSURANCE CORPORATIONS
BILL

Election to Joirt Committee

SHRI MOOL CHAND DAGA (Pali) :
Sir, I beg to move :

“That this House do appoint Shrimati
Kailash Pati to.the Joint Committee
on the Bill to provide, with a view to
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the more effective realisation of the
objectives of nationalisation of life
insurance busiress, for the dissolution
of the Life Insurance Corporation of
India and for the establishment of a
number of Corporations for the more
efficient carrying on of the said
business and for matters connected
therewith or incidential thereto vice
Smt. Sukhbuns Kaur resigned.”

MR. DEPUTY-SPEAKER : The question
is:

““That this House do appoint Shrimati
Kailash Pati to the Joint Committee
on the Bill to provide, with a view to
the more cffective realisation of the
objectives of  nationalisation of
life insurance buslness, for the
dissolution of the Life Insurance
Corporation of India and for the
establishment of a number of Corpo-
rations for the more efficient carryirg
on of thc said business and for
matters connected therewith or inci-
dental thereto vice Smt. Sukhbuns
Kaur resigned.”

The Motion was adopted.

14.16 hrs.
BUSINESS ADVISORY COMMITTEE

Fifty-sixth Report

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING AND MINISTER OF
STATE IN THE DEPARTMENT OF
PARLIAMENTARY AFFAIRS (SHRI
H.K.L. BHAGAT) : I beg to move :

“That this House do agrec with the
Fifty-sixth Report of the Business
Advisory Committee presented to the
House on the 5th March, 1984,

MR. DEPUTY-SPEAKER :
tion is :

The ques-

“That this House do agree with the



